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Inland Water Transport

*1171. Shri T. Subramanyam: Will
the Minister of Tramsport and Com-
munications be pleased to state:

(a) whether as a long tem measure,
it has been planned to extend the in-
land water transport canal from Man-
galore to Coondapur in Mysore State,
and link it with the West coast canal
system of Kerala State; and

(b) whether the operation of ferries
to transport men and materials and to
guard against loss of life and property
has been considered?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) and (b): The required informa-
tion has been called for from the
State Government and will be laid on
the Table of the Sabha as soon as it
is received.

Dam on Ajoy River

*1173. Shri Shree Narayan Das: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether Centra]l Government's
proposal for the constitution of an
inter-State board to settle the differ-
ence of opinion with Bihar on the
question of erecting a dam on the
River Ajoy has been given effect to;

(b) if so, the nature of the constitu-
tion of the Board; and

(c) whether the Board has com-
menced its work?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No; Sir.

(b) and (c): Do not arise.
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Per Capita Consumption of Electricity
in Andhra Pradesh

*1180. Shrimati Vimla Devi: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the per capita consumption of
electricity in Andhra Pradesh as on
3rd March, 1962; and

(b) the reasons for such low com-
sumption?
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The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) About 22 kwh;

(b) This has beern due to non-com-
pletion of some of the Second Plan
power projects on account of difficul-
ties in securing the necessary foreign
exchange.

Hirakud Dam Project

“1182. Shri Y. N. Singha: Will the
Minister of Irrigation and Power be
pleascd to state:

(a) whether compensation to all
those who have been affected by the
Hirakud Dam Project has been paid;
and

(b) if so, the total amount that has
been paid?

The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) So far about 90%
of the tota] compensation has been
paid.

(b) A sum of Rs. 4,37,72,638.85 nP.
has been paid so far.

Recommendations of the School
Health Committee

1185 J Shri H. N. Mukerjee:
* \_Shri Prabhat Kar:

Will the Minister of Health be pleas-
ed to state:

(a) whether Government have com-
pleted consideration of the recom-
mendations made by the School Health
Committee; and

(b) whether top priority will be
given to implementing recommenda-
tions regarding the provision of meals
to school children?

The Minister for Health (Dr. Sushila
Nayar): (a) and (b). The recommen-
dations made by the School Health
Committee are still under considera.
tion.

Doctors in Rural Areas

*1186. Shri Surendra Pal Singh:
Will the Minister of Health be pleased
to state:

(a) whether it is a fact that trained
and qualified doctors are reluctant to
go and man the dispensaries in the
rura] areas; and

(b) if so, what steps are being taken
by Government to persuade or force
such persons to go to the rural dispen-
saries

The Minister for Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) Most State Governments have
taken steps to (i) improve the terms
of service, (ii) to grant a public health
or non-practising alowance; and  (iii)
to provide residential accommodation
ete, to attract medical men to rural
areas.

A statement showing the additional
facilities and incentives given by the
State Governments|Administrations to
qualified doctors serving in rural
areas is placed on the Table of the
Sabha. [Placed in Library. See LT-
No. 161/62]
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